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MOTOR VEHICLES (Amm)
BILL

AB PASEED BY RaJYa Bamma

SECRETARY-GENERAL: S8ir, 1
lay on the Tablg of the House the
Motor Vehicles (Amendment) Bill,
1976, as passed by Rejya Sabha.

12.02 hru

PUBLIC ACCOUNTS COMMITTEE
HUNDRED AND EICHTY-EIORTH REPORT

SHRI H N. MUKHERJEE (Cal-
cutta—North-East): 1 beg to present
the Hundred and eighty-eighth Re-
part of the Public Accounts Committee
on Action Taken by Government on
the recommendations contained in
thejr Hundred and Sixty-eighth Re-
port on Directorate of Estateg (Min-
istry of Works and Housing).

1294 hrs.

STATEMENT RE. RE-STRUCTURING
OF NEWS AGENCIES

MR. SPEAKER: Statement by Min-
ister, Shri V. C, Shukla.

THE MINISTER OF STATE OF
INFORMATION AND BROADCAST-
ING (SHRI VIDYA CHARAN
SHUKLA): May 1 lay it on the Table?

SHR1 BHOGENDRA JHA (Jaina-
gar): It is very important. He should
read it.

SHRI S. M. BANERJEE (Kanpur):
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résources required for cresting en
all-pervasive and efficient petwork for
collection and dissemination of ncws.
The multiplicity of agencies has only
resulted in duplication of efforts, out
of resources that were already maagre.
The number of their offices is totally

of newspapers, only 105 per cent is
paid to the news agencles.

The agmencies are, therefore, sup-
portedandmhidh&dmvnythmm
public funds. Loans of over Rs. 60



